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Vinlation of Indisn Tersitory .by a
Pakistant Aireraft

*158. Shri Ram Krishas Gapia:
Will the Prizae Minister be pleased to
state:

(a) whether the Government have
received any reply from the Pakistan
Government with regard to the pro-
test lodged for the wiolation of Indian
territory near Hissar, by a Pakistani
atreraft on the 20th April 1959; and

(b) it so, nature of the reply re-
ceived?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) and (b). No reply has been re-
ceived from the Pakistan Govern-
ment to our protest sent to them on
April 28th. A remunder was sent on
the 16th July

Shri Ram Krishan Gupta: May 1
know whether any other incident of
violation of Indian termtory had
occurred after this incident?

Shrimati Lakshmi Menon: There

have been many air violations by
Pakistan.

Shri Ram Krishan Gupta: In view
of the unfriendly attitude of the
Pakistan Government, what other
steps have been proposed to be taken
by the Government of India m this
matter?

Shrimati Lakshmi Menon: We have
lodged many protests I do not think
the Government of India is planning
to take any other steps

Shrimati Mafids Ahmed: Apart
from lodging protests, May I know
Sir, whether warning signals were
given to the aircraft and 1f so, what
immediate measures were taken for
disregarding the warning signals?

The Prime Minister and Minister of
External Affairs (Shrl Jawaharlal
Nehru): Normally, these things occur
in the space of some seconds; maybe,
half a minute. In half a minute, the
aircraft may travel fifty miles or
sixty miles or even 100 miles. The
speed of these is so great It comes
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and goes. It is only when there is
previous notice that warning signals
are given. Bometimes they are given.
1 do not know whether they have
been given in any particular case.
The House may remember that the
Pakistan Government had once pro-
tested because one of our aircreft
went up to chase the other that had
come over; 1t chased it out. That
happened Normally it is not easy
to give warning signals; there is no
time for it

Shri 8. M. Banerjee: The hon.
Deputy Minister has said that there
had been many wviolations. May 1
know whether protests had been
Jodged many times and many times
no reply had been received?

Shrimati Lakshmi Menon: Protests

had been lodged mgainst every viola-
tion

Shri 8. M. Banerjee: May I know
whether any reply has been received
for that®, . . (Interruptions,)

Mr. Speaker: How does 1t arise out
of this gquestion. They may have
replied some of them.
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Sri Tyagi: Was it a military air-
craft or a avilian aircraft”

Skri Jawaharial Nehra: 1 imagine
these are mostly military arcraft

@byl Hem Barua: Excepting the
pamnting out of the number of
occasions that Pakistan had violated
our awr space to re-nforce our argu-
ment aganst the Canberra ncident,
may I know whether the Government
has taken it up very seriously with
the Pakistan Government and if so,
what is the form that the seriousness
of our Government has taken except
the formal protests”

Mr, Speaker. It 15 the same qQues-
tion excepting the word ‘serious’, but
for that I do not find any difference
(Interruptions ) Order, order The
hon Members want to know whether
we have received any reply to any
of these protests which have been
lodged?

Shri Jawaharlal Nehru* Sometimes
the reply comes denymng 1it, 1t 1s
usually there

Shri Hem Barua: This incident of
violation of air-space is put 1n as an
argyment against the Canberra in-
cident I just want to know whether
these wviolations were treated 1n an
wolated way and protests were made
m isolated cases, apart from putting
them together as our Defence Min-
ster dad when he argued against the
Canbeera incident®

Mr. Spesher: Por everyone there
15 & protesy; that 13 what the hon
lady Minister sgid
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Will the Minister of Labour and
Ewwplayment be plensed to state

(a) the number of Teacher-Ad-
rainistrators who have completed
their traning so far,

(b) how the selectian of these tea-
chers for traimng was made, and

(c) whether all the Teacher-Ad-
ministrators who were trained last
year have been posted by now?

The Deputy Minister of Labewr
(Shei Abid All): (a) 87

(b) By competition and also nomu-
nation by the All India Organmsaten
of Workers

(¢c) Yes Nominees of the All India
Workers' Organisations have however
gone back to their respective Or-
ganisations after training

Shri B. C Majhi Where 1s the
centre for the training of teacher ad-
ministrators and what is the duration
of the tramning period?

Shri Abid Ali: Six months

Mr Speaker Where 1s the centre?

Shri Abid Ali: Bombay

Shri Muhammed Elias® How many
teachers are being trained and how
long will 1t take to complete their
training?

Shri Abid Ali: The Bombay training
centre has completed its course The
next ong will be started in Calcutta
next month

Shri K. N. Pandey: May I
when the next batch i gong
trained and whether they are
to be trained n Bombhay or Calcutie?
Ilow many trainees are gaing
taken in?
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